
titlg the t u ist who co e the,re 
i only ODe hotel i e. the eroj 

It is a very ' exp nsive ho~el. Th provi-
sion of a touri tome will e of consi er- , 

ble help to the , tQuris(s. Will th~ 
}: Oepartm,ent tak tep ' in this, fegard7 

MUFTI MOHD. SYEO ,: We 'nten~ ,' 
to have a be eli r~sort t GQPalp'ut, We 

, . have a ked the ' tat ,Gov rnment ,'0 . 
ubmit a detailed r~port about it. 

. . (1 nt' rrupt i(!1ZSl 

bey hav not u mitted. tbe ,report. 

MR. , SP AK R : Shrimati Jayanti 
Patnai,k. 

(Int r;uptiofl.) 

I-JRI I1INTAMANI J 'N.Al : Stf, ' 
am ' raj ing my bands ftom .the · very · 
egiDni~g 

MR. SP AKE :' The Jady m 'mber 
bas to be 8iv~n p eference. S~lt . .) y,anti 
Patnafk. 

, .. 

PROF. MADHU , ANDAVATE: 
The Chief Mini ter of 'riss!l is interveo- , 
lrig in the I.:ok Sabha lh~ough his wire. 

. S:l IMATI JAY A TI PATNATK: 
I put the question on my owo behalf .. 
Because 'of the scenic .. spJendouf and vast.-

. , ness Chilka is not only the pride of the 
tate b'ut al o· ,the prid of the wb'ol,e 

nation. ~om t ps hcwe been f en and 
1 0 there i one Water Sport proj ct 

un<}er onsf ratIon. I may b allowed 
to ask whetb 'r the' ov roment have 
received a y propo at fr.om tbe ' State 
about s ttting up of a fulJ.f1edged Water 
Spor s complex at Barkul and Chil 
and if'so , what i the dal of starting of 
of the ,complex, tb date of compi tion 0,: 
the c mp\ex and the funds provided for 
this pr je_ t. ' . . . 

, MR. SPEAK R: And aJso the date ., 
of opening! 

UFT MOan. S ':' ~ e C otral 
Government i ready to provide nnances 
for the dev~Jopmel1t of ' hilki ake and 
the rna ter-pJan a 'a1 0 been prepared. 
t j for t e t~t Q 'rnme t 5 b.m~t 

, l ' ~rrl!ptlons) 

RI . TAMANI J NA : ,May 
~nG o~ the on. Minister Vi t 'r 

he" St e, dovernment , of Orissa has sub~ 
mitte , any ' propo'sal ' for ' setting up of " 
so .hotels to attn\ct tourist specially in 

' 4 ' 

Southern, Orissa? If so, what ;s th~ rea· 
ctjon of tbe G overnmeot, for bow many . 
hotels they have sUbmitte'd their pro 
posaJ and what "is tho decision bing 
'taken by the Government '. to set up such 
botel , to attract to,urists? ' 

MUFTI MOllD. SYEQ: 'I may say 
that as far as Orissa Government is , 90n~ , 
cerned, they 'have built enough infrastru-

,.:. cture for hot I a~commodation. There is 
a chain of h~tels and they arc not verc. 
p~citated. Therefore, I d<?qtt think any 
fresh propo ais have ,been ub'11itted to 
us. '-

Sa) o"f surplus land by textile mills. 

. + 
*43 SHRI SHARAD OT,ORE: 

SH~I H.N. ~ANJE OOWDA: 

Will th Mini t r of TEXTILES b. lea-
, sed to' stat~ :. 

(a) , whether some of th National 
Textile Corporation mills have ought 
perml sion to ell their ufplu~ hu~ds on 
tho plea that the sale proce d at needed 
for modernl aHon;, ' 

(b) if · 0, th,e nam,:s .of such, N, TtC. 
mill; 

' (c) the de i ion taken in the matter;" 
'and 

(d) to wha,t ext~Dt this d cision will 
help textiles ipd~strY1 

THE MINISTER OF STAT 0 
THE M(NiSTR Y OF -TE TILES (SHRI 
:RAM IWAS , MIRDHA) :. (a) to (d) 
A Statement is given below. ' , 

Statement 

" 

(a) and (b) While .NrC (Holding I 

Company) ha ' ouabt pprov J of-Govcr • 



m nt ~ ale Ja US, .. llO 
Individual NrC- uoit 'have sou 'ht . 
approval ·of Government to s II' thci 
sur,,1 us lands. 

(~) Government ha CODstrtut d a 
: cOnlmilt e to exam'ine al~ 'of urplu8 

land of NrC ul)its/ ubsidiaries/Holding 
, Cor~pan'y. 

(d) The' sale ~roceed's shall be utiti sed 
only for an approv d scbeme. of moderni -
'ation/Jabour ratio·naljsation. 

SHRi' SHA'RAD ' DIGHE the 
. Governmen,t aware that ttl policy- of ' 

allowing the tex:ti I~ mil Is to II lheir 
$urpJus lands prove to be a di 'a ter as 
.far as Bombay City is concerned 1 Tak-
ina hint from the e . NTC mills, even tbe 
'privat mill,o.woers 'hav'e al 0 been a king 
uch permissi 0 to s II their surp)u lands. 

Under tbe guise " of . moaernisation in 
Bombay where the land. is very valuable 
they may e'arn'. crores of ' rupee~., siph'on ' 
these funds to other indu tries and make ' 
tho e milJs ,again closed. It w,ilJ re uIt , in 
great unemployment in ~orrt ay and th J 
mills .will be comple11y clo ed.' Is , th~ 
Government ' aware of ' thi . dlsa trous 
situation 1 , ' ' . 

, .' 
" SHRI RAM [WAS MIRDHA : ·It 

is not c'orrect to say that sale of lands 
· which are surplus to the requirements 'of 
mills in ' Bombay would prove -to be -a 
disa's,ter in' Bombay, ' . As a matter of fact, 
thi would impro,ve the , COD0rI!Y and the '. 
city environment in Bombay. ' Vast funds , 
arc ,needed by ~ C ,mill as well as pi'ivate 

ills for mod rQisation. Vnles .'he e 
mill modermse, the fact has to' be fae 'd 
that they . wH~ ,10 e down in cours'e' 
o.f ti-:n~. Mon~y "is to ' be in'ves-
ted for mode~nisation and they hay. to be 

· made modern so that ,they can corn ete 
· with other m'lIls. 

'As .r gards sipl~onjng. the money, 'the 
mill"\owners as . well as NCar prepared 
to havo aily foolproo,f arrangement io 
consult.ation with the State ov foment 

· 0 tbat this mooe.y is u ed for the purpose 
for wbich modernisation ha ' been dpoe. · 
They have· ,clearly Mid so. The State 
Government can be with u on the que., 
'tion to how it is, to _ be auction d, we ' 

' ca go iiI d tll m wh t th 
' mon y is needed for and all the afegu.ar s 
can be provi'd d. So, the fear ex re sed 
by the HOn. Mernb~r can well be .taken 
care of in a very ploper way . 

• ' ' +. " 

As a matter f fact;. uno~pjoym ot 
will result if these mills are O'ot moderni .. 
sed. he ,only, way ' to ave these indu tries 

. in Bombay is to .make them more viabl~. 
, One of the things by which it can be made 

vi ble is, to get them some sort of money 
~y qisposaf of tb~se lands so that they can 
g t more money ftom the IDBI etc., for 
th ir modernisation program~nes~ 

SI-iRI S ARAD D10HE : .Sir, ·coo .. 
,sidering-this proposal' thai~foolproof rule 
will be - made 0 that fun~s may not be 
siphoned oi( even '(hen 'it is J'eared in 

. , Bombay. that many 100PQoles will be fmwd 
out \V ith the re uh that th; real modernj. 
sation ~nd will not be creah'd at aU. Is 
thQ G ov rnment ' ,aware tbat aU t~xtile 
uni9ns are opposed to tbis scheme of 'sale 
of surplus land and even the Chief ~ Ini- , 
~ter ,of Maharashtra ha publicly stated ' 
that he j opposed to it? In view of this 
will th~ Government dr6p this idea 1 

PRO • MADHU DANDAY A E' : . 
They may d~op the Chief Mini ter. 

SHRI RAM IWA8. MIRDHA : Sir 
. the: sale ' of land "js ' nece sary' to make the , 
mills viable. It j Dot , correct that all 

. . trade union are oppo ed to this. Res-
'pon ible t~a~e unipn leaders have met ,us 
. and told u : tbat this i one pf the way of 
making viable the e si k unit. Anyone 
who is inter",sted in the welf re of worker 
bas to. see the future of industry. Y.ou 
may say all negative things . by way of 
loopholes etc. b~t mills are closjp~ right 
befor~ us as thes steps are not beins taken. 
Constructive tr de.uniool m demands that 
consttuctive a d practic~, appr.oach is 
taken so tbat both the Iapour and the 
~tate Governments s,hQuld , sit to~ether and , 
,evolve a package as to how modernisation ' 
be brought about. 

H .' '. N JE GOWDA ir, 
~ven a(ter moderoi ation some unit may 
not be , viable. Ha ' ' the -Goverrllncnt 
examio d , this poi t whicb aro til u 
which Will not b ' vi bl ven ' fter m 
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ni' ti n 'l Sec ndly h w do they ()f r 0 
to overcome the labour di placement '/ 
There are , many private sick ,mills which 
are , d~claring lay-off , day in and day Qut, 
NobodY is taking care of the labourer 

. who are working there. here ' arc two 
sick miJI in Karnataka. 

I ~ ould Ii e to know wheth I a y 
State Governrn at bas given any p cifi 
prQPo al with re ard to labour and w~3t, 
the Oovernm nt propo~ed to do about (lie 
workers" working ill uch mills. would 
al o' like to know bow u pr p 
crea e the ' liquidity. 

S [I RA M N 1 W ' M I R A: 
Government has all cated s. 750 r res 
for moderoisatioJ? of t xtile mills ' and the 
IDBI bas created a n dal agency which 
examine proposals from the- various mills 

, and see s to whether this aid by W3¥ of 
mo~ernisation wiJI nake them :viabl. 

hey have a group .of experts in the Bodal 
agency whi~h ex~mjnes the viabIlity ~f 
these mill and .it i . only after the . ar 
satisfied that it will make them viabJ t~at 
certain amount ' of money is san tioned. 
A re ard the tate Go eroment : I fear 

. ·that w have not received many prop sal 
from th State Gov rnm nts as ·to how it 

. could be don. G\1jarat · has tak n a 
commendable tep in con ult~tion with the 
trade union people. Eleven mills we\" 
goiog to be c'o edt They sat together and 
discussed labour 'ra ionaljsation: Tbey 
decided a to which of these fIli ll hould 
be closed and l\1 0 whose Jand should be 
sold. They came with· a viable project ' to 
the Gov ' rnment 9f India. We as ur d 
th m' aH a sistanc in th ·mpleroentation . 

'of that proj ct but that project or any 
project for th t matter can nly, be practic~ 
able i~ the labour union ooperate and 
take a ~ spon ibJ att.ittide. 

sa 1 M RLI DB RA: The hon. 
Mini ter ea lier sajd th t by modernisation 
the workers . will not Jo e tHeir jo . , In 
Bombay in ct ber, . 98'3 thirteen to tile: 
mil1s were natiooali ed 'with the prime 
object of giving jobs to the e worker , But 
under the garb ' f modcrni ati n 0, 0 
workers are still on t·he road. I woul~ 
lik.e t know whether TC a~d the 
Government wbich i committed to give . 
. obs t these eople will take care of 

o ai ns 

th~l11 '/ 1 t, will OVCfnnlO 1 consid or 
denationai'ising these WI)) if the original 
owners . of these sick mills arc r ady to 
provide jobs to these pe ple 1 

RI M IW MI RDllA. : Sir t 

mod rnisation doe imply certain rationali-
. atio~ 'of labour, di tributio,D of workload 
and even some sort of a ref renchmeot-if 

' you want to put , it that way. · The \ 
Government has framed rules to give extra 
benefits over a d above thei~ statutory 
~ues to the Jabour which should be 
rationalised a a r suit of f he m deeni a .... 
tion proce s. . overnment f India is-

' W!JJllg to d so and we h' ve written to 
. tbe .state Go~ernments that it' they come 

with propo liis after su h , r mi ation, 
the Central GOVCl'Dmenl would 'give, a a 
part of the m d rni at/on pa kag ) the ( 
ben fits o'v 'f {,\nd ab vo t'be statut ry 
benefit that th I b lIf i ' enlitlt; to. 

PRO ~ . MA H ir, 
1 would liko to int . duce an ther dinien-
sion to thi question y ompariog the 
surplus land of tbe agricult urists and the . 
surplu . land f lb indu triali ts, whether it 
b.elongs . to t b . ali nal cxtiJ orpora • 
tion or the private mills. In the case of 
urplus land of tll~ National Textile . Of-

porati 0, we waot to e that it j actually 
sold, moncy , is . cured and it j utilised 
for modernisation. But when it :comes to 
the. que tion of urpl\l land ab9ve ceiling 
of the agriculturi t·, in that ca e a v.ery 
roearge com easati n i paid to him. A 
far as the 'indu triali ts are concerned, and 
even the naLionalis d hidustric - are 00- ' 
cened, you try to baye an altogether , 
dlfi'er,ent I10rm. You are tryin to sell ' it 
in the' open market and try .to get as much 

' money as possible under . the ga~b of 
moderni ation. Will you try ' to remove 
this disparity in the dispo al of the surplu 
land f the agricluttiri ts and the io.du t. 
riallst 1 

MR. SP ~ A here i a further . 
dimension al o. No c iJin on any other 
thing except land. ' 

. HRI RAM IWA MIRDHA: S;r, . 
it is gratifying to know that the learned 
hon'ble Member has interest i~ the su~ject 
of aricultur Iso. Tbe two thin at 
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complet~ly different. Now the agricultu-
rist is governed .. by certain set or rules. 

. The land be1aoging to th m,ms i com-
pletely a different proposition. hey do 
not bave surptu in tbe sense of ceiling on 
Jand. They have lands which 'are surplus 

· to their immediate needs which they wan~ 
to sell to improve their viability. That is 
why they approach the State Goyernments 
and we support their tand. 

, PRO. MADHU DANDAVATE: 
Mid(ile, class 'an~ poor p.eople · need the 
land for housing at a cheaper cost. Now 
if y'ou sell it in· the open market, tbey wiH 
never be able to get the JaDd. besides what 
Mr: Di~he said from another angle. 

MR'. SPEAK R: Professor Sah~~" , 
you do not understand there is no ceiling 
on any 'other thing except land. 

SHRI BHA WAT JHA ,AZAD: May 
I kriow while appreciating that there should 
be al1 regard,s and sympathy for the I 

I bour, whether Gove_rpment WIll con ider 
the 'trick of , the ipdustria:1ists who ' make 
the sick mills after exploiting thel1l for their 
per onal benefit and give ' them to the 
Government? After the , Government 
nurtures them ack to good .health, it 
should not ret'urn the mills again to ' them. 
I do not want this impre sion to go to my 
dear friend that in the name ot' Jabour that 
,should be given back. WOUld. the Govern-
meot ' say that they will not do like 
this? 

SHRI AM IWA MIR HA : Sir, 
the mills that have been nitt'onaJised be-
long to the Government. They are run 
by the N.T.C. 13 mill have not been 
nationali cd and they a're only . managed 
QY the N.T.C. There is no question of 
giving these nation ali ed'mills t~any party. ' 
If at all we db ' it, we will do it to , the 
Stale Government Or thO' labour coopera .. 
tives or any such institution. 

IntUlr tion of P k .ttah, ~ ,h hntl rs '. *4.6. HRI S. M. URADDI: . 
SHRI O. S. BA AV~RAJU: ' 

f HOM A lAIR 

' (a) whether ~overnment have adop. ' 
t~d any further mea ures along 'the border 
'with Pakistan to ch ck the infii(ration of 
trained Pakistani intruders into rndian 
side; 

, '(b) · ,if so, the ,total number ofintru-
ders killed in enc~untet9 of Indo-Pak 
border during NOVE;mber-Oe'cember, 1986 
and January, 1987; and 

, ' ' 

(c) whether infiltration (rom Pakistan 
ha been reduced a c(}mpared to the 
earHer months? 

, rHE MINISTER OF STAT IN THE 
MINISTRY OF PERSONN ' L, PUBLIC 

,GRIEVANCES AND PEN ION AND 
MI~ISJ R OF S.T ATE' IN TBE MINI .. 
STRY OF HOME A FAIRS (SHRI P. ' 
,CHIDAMBARAM): (a) BS who are 
deployed on the I do-Pak b eder are COD-
staotly on the alert. The Punjab sector 
of the Indo-Pak border was also placed 
under the operational control 'of the Army 
in 'Jan\Jary~ 1987. 

· (b) ' 79 iotruders were iIled during 
encounters with BSF: 

. (c) 10 9 'infiltrators were apprehended 
on ' the .Indo·Pak border during th period 
from ovember, J986 to January, 1987 as 

- agains~ 1028 during the eriod from August 
to October, 1986. ' 

SHRI S. M, GURADDI: Our Prime ' 
Minister- and the' 'rime Minister of ·Pakis .. ' 
tan, while ~iscussing ih an alore about 
·the in(ruder and about sealing of our 

, b.rod rs, also discussed the problem of ' 
. terrorists entering into our side of the 

' border. What had happened to ' their I 

discu 'sions? After the Bangalore meet .. 
ing, have any intruders ero ed our bor-
ders and if so what action ha been raken 
your Governmen't 1 

HRI P. fll Afv1BA AM ': on. 
members wHi recall tb'ut after the anga-

, lore meeting, ~ delegation Jed by tbe 
,Home Seer tary yisite,d 'Pakistan. here 
w te talks between our officials and the 
officials of the overnment of a i tan. 

rt in underst ndil1g w reach d . and 
\l e h p th t P ki tan iii a here to the 




